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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

OA No. 287/2022

In the Matter of:

Amit Kishore ... Petitioner

Versus

UPPCB & Others ... Respondents

REPORT OF THE GHAZIABAD MUNICIPAL CORPORATION

Most respectfully showeth:

1. That the present matter is pending before this Hon’ble Tribunal.

2. That the UPPCB has, on date 01.09.2022 sought from the

Ghaziabad Nagar Nigam, status of the Parks and Green Belts

situated in Vasundhara Sector 1-11, 13-15, 17-19. The letter

dated 01.09.2022 was received on 15.09.2022.

3. That the Ghaziabad Nagar Nigam has on date 24.09.2022 has

furnished the above details to the UP-PCB through e-mail

along-with the detailed list.

4. That the Ghaziabad Nagar Nigam is presently maintaining 202

parks. As per the report of the Udyaan Vibhaag, the portion of

the Road alleged by the petitioner falls as a part of surplus-left

out land meant exclusively for road expansion in future. The

DUDA has identified the area and only make-shift structures/
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temporary structures have been erected under the Street

Vendors Act, 2014 .

5. That all 202 parks in the areas sought by the UP-PCB are

being maintained by the Respondent No.02. Further, it is note-

worthy to mention here that not a single tree was chopped/

cut/ removed for making space for erection of the make-shift

structures. No un-authorised activities are being allowed to

take place in the area and the land vests in the Govt of UP free

from all encumbrances.

6. That above report is furnished for the kind perusal of the

Hon’ble Tribunal.
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